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PAPFERS LAID ON THE TABLE
PREFACE 10 FOURTH Fivi Yiair Pran
THE MINISTER OF S1 ALl (SHRI-
MATI NANDINL SALPATHY): Su, on he-
hali of Shritnati Indira Gandhi, I beg to
lay on the Table a copy of a document (in
Euglish and Hindi) enutled “‘Preface 1o
Fourth Five Year Plan.”” |Placed in Libiary.

See No. LT-5878/70.]

Tne Payment  or Wacts  (PROGIDURL)
AMENDMFNT RULES, 1970

‘THF, DEPUTY MINISTER IN '1HE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BISHWA
NATH ROY): Sir, I beg o lay on the Table,
under sub-section (6) of section 200 ot the
Payment of Wages Act, 1936, a copyv ol the
Ministry ol Labour. Emplovment and Re-
habilitation (Department of Labom and Em-
ployment) Nontfication 8.0, No. 2410-PWA/
Procedure/Rule/Am, dated the 6th  July,
1970 (in English and Hindn, publishing the
Paymenr of Wages (Piocedurc) Amendment
Ruldes, 1970. {Placed in Library.  See No.
1'1-3853/70. |
1. ANNUAL REPORT AND AcCOUNTs (1966-67)

OF THE INpmIAN  CoUNCIL  OF  AGRICUL-
TURAL RFSEARCH, New Dronr ann Rr-
IATED PAPFRS

fl. THE W=tstT BeENGAL Lanp
(AM;NUMENT) AcT, 1970

SHRIMATI NANDINI SATPATHY: Sir,
en behall of Shri Annasaheb Shinde, I beg
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to lay on the Table--

(a8) A copy each of the following papers
(in English and Hindi):—

(i) Annual Report and Accounts of
the Indian Council of Agricultural Re-
search, New Dclhi, for the year 1966-67,
together with the Audit Report there-
on. [Placed m Library. Seec No. LT-
3858 /70. ]

(iiy A statement showing the rcasons
ot the dclay in laying the above Report
on the Table. {Placed in Library. See
No. LT-3859/70.]

(by A copy of the West Bengal Land
Reforms (Amendment) Act, 1970  (Presi-
dent’s Act No. 16 of 1970), under sub-
section (3) ot section 3 of the West Bengal
State Legislature (Delegation of Powers)
Act, 1970. [Placed in Library. §ee No. LT-
5946/70.)

NOTIFICATIONS UNDER THFE. ESSENTIAL COMMO-
mTIEs Act, 1955

SHRIMATI NANDINI SATPATHY: Sir,
on behalf of Shri Annasahceh Shinde, T also

beg to lav on the Table a copy cach of the”

foljowing Notifications (in  English and
Hindi) of the Ministry of Food, Agriculture,
Community  Development and Cooperation
(Department of Food) under sub-section (6)
of scction 3 of the Fssential Commodities
Act, 19553~

(1} Notification G.S.R. No. 987, dated
the 26th May, 1970. (Placed in Library.
See No. LT-3856/70.]

(ii) Notification G.S.R. No. 934/Ess,
Com. /Sugar, dated the 9th June, 1970,
publishing the Sugar (Price Determina-
tion) Yourth Amendment Order, 1970.
| Placed in Libtary. See No. LT-3855/76.]

(i1i) Notification G.5.R. No. 956/Ess.
Com. /Sugar, dated the 18th June, 1970,
pubtishing the Sugar (Price Determination)
Fifth Amendment Order, 1970.

(iv) Notification G.S.R. No. 967/Fss.
Com./Sugar, dated the 25th June, 1970,
publishing the Sugar (Price Determina-
tion) Sixth Amendment Order, 1970.

(v) Notification G.$.R. No. 970/Ess.
Com./Gur, dated the 26th June. 1970,
publishing the Gur (Regulation of Use)
(Second Amendment) Order, 1970.

(vi) Notification G.8.R. No. 1000, dated
the 1st July, 1970, publishing the Roller
Mills Wheat Products (Ex-mill) Price Con-
trol (Amendment) Order, 1970.
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